
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 491 OF 2024 

 

IN THE MATTER OF: 

NEWS ITEM TITLED “GANGA WATER UNSAFE EVEN FOR 

BATHING SAYS BIHAR GOVT REPORT ON RIVER 

POLLUTION” APPEARING IN HINDUSTAN TIMES DATED 

26.02.2024 
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Respondent No. 4 

 

Through its Counsel 

 

(Azmat H. Amanullah) 

Additional Standing Counsel for the State of Bihar 

A-320, First Floor, Defence Colony,  

New Delhi-110024  

M: +91-9810612316 

Place: New Delhi                 Email: azmat.amanullah@gmail.com 

Date: 15.10.2025 
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